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Consolidated List of Official Legislative Business

A consolidated List of Official Legislative Business transacted during the Eighth
Session of the Fifteenth Kerala Legislative Assembly is given below :

SL Title of Bill Minister -in- Remarks
No. charge

(L (2) 3 “

I. LAYING OF BILLS ASSENTED

1. | The Kerala General Sales | Shri. K.N. Balagopal, | The Bill received the assent of the
Tax (Amendment) Bill, Minister for Finance. | Governor on December 15, 2022,
2022(Bill No.153) The Bill as assented to by the

Govemor was laid on Table by the
Secretary on February 01, 2023.
(Act 20 of 2022)

2. | The Kerala Abkari Shri. V. Sivankutty, The Bill received the assent of the
Workers' Welfare Fund Minister for General | Governor on January 05, 2023, The
{Amendment) Bill, 2022 Education and Labour. | Bill as assented to by the Gavernor
(Bill No.106) was laid on Table by the Secretary

on February 01, 2023.
(Act 1 of 2023)

3. | The Kerala Khadi and Shri. P. Rajeeve, The Bill received the assent of the
Village Industries Board | Minister for Law, Governor on January 05, 2023. The
(Amendment} Bill, 2022 Industries and Coir. Bill as assented to by the Governor
(Biil No.115) was laid on Table by the Secretary

on February C1, 2023,
(Act 2 of 2023)
4. | The Kerala Agricultural Shri. K. Rajan, The Bill received the assent of the

Income Tax (Repeal) Bill,
2021 (Bill No.84)

Minister for Revenue
and Housing.

Governor on January 05, 2023, The
Bill as assented to by the Governor
was laid-on Table by the Secretary
on February 01, 2023,

(Act 3 of 2023)
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(Keralites) Commission
Amendment Bill, 2022
(Bill No. 148)

Chief Minister.

- 5. | The Kerala Document - Shri. V.N. Vasavan, The Bill received the assent of the
- f Writers', Scribes' and Minister for Co- -~ - Governor on January 05; 2023, The |
Stamp Vendors’ Welfare operation, Bill as assented to by the Governor
Fund (Amendment) Bill, | Registration, and was laid on Table by the Secretary
2022 (Bill No.126) Culiure. on February 01, 2023,
(Act 4 of 2023)

6. | The Kerala Land Reforms | Shri. K. Rajan, The Bill received the assent of the
(Amendment) Bill, 2021 | Minister for Revenue | Governor on January 05, 2023. The
(Bill No.85) and Housing. Bill as assented to by the Governor

was laid on Table by the Secretary
on February 09, 2023.
(Act 5 of 2023)

7. | The Kerala Protection of } Shri. K. Rajan, The Bill received the assent of the
River Banks and Minister for Revenue | Governor on January 05, 2023. The
Regulation of Removal of | and Housing. Bill as assented to by the Governor
Sand (Amendment) Bill, was laid on Table by the Secretary
2022 (Bill No.102) on February 09, 2023.

(Act 6 of 2023)

8. | The Kerala Plantation Tax | Shri. K. Rajan, The Bill received the assent of the
(Repeal) Bill, 2021 (Bill | Minister for Revenue | Governor on January 05, 2023. The
No.83) and Housing. Bill as assented to by the Governor

was laid on Table by the Secretary
on February 09, 2023.
(Act 7 of 2023)

9. | The Kerala Clinical Smt. Veena George, The Bill received the assent of the
Establishments Minister for Health Governor on January 05, 2023. The
{(Registration and and Woman and Child | Bill as assented to by the G,overno;,
Regulation) Second Development. was laid on Table by the Secretar,
Amendment Bili, 2022 on February 01, 2023.

(Bill No. 147) (Act 8 of 2023)
10. { The Non-Resident Indians' | Shri. Pinareyi Vijayan, | The Bill received the assent of the

Governor on January 05, 2023, The
Bill as assented to by the Governor
was laid on Table by the Secretary
on February 01, 2023,

(Act9 of 2023)




row

3 .

11. | The Kerala Veterinary and
' Animal Sciences
University (Amendment)
Bill, 2022 (Bill No.140)

Smt. J. Chinchurani,

Minister for Animal - -

Husbandry and Zoos.

The Bill received the assent of the
Governor on January 05, 2023. The
Bill as assented to by the Governor
was laid on Table by the Secretary
on Fehruary 01, 2023,

(Act 10 of 2023)

12, | The Dekkhan
Agriculturists' Relief
{Repeal) Bill, 2022 (Bill
No.104)

Shri. P.Prasad,
Minister for
Agriculture.

The Bill received the assent of the
Governor on January 05, 2023. The
Bill as assented to by the Governor
was laid on Table by the Secretary
on February 01, 2023.

(Act 11 of 2023)

13. | The Kerala High Court
Services (Determination
of Retirement Age)
Amendment Bill, 2022
(Bill No.137)

Shri. Pinarayi Vijayan,
Chief Minister.

The Bill received the assent of the
Govemor on January 05, 2023. The
Bill as assented to by the Governor
was laid on Table by the Secretary
on February 28, 2023.

{Act 12 of 2023)

I. BILLS PASSED

- 1. | The Kerala Public Health

Bill,2021 (Bilt No.77)

T i

Smt. Veena George,
Minister for Health
and Woman and Child
Development.

The Bill was published as a Gazette
Extraordinary on October 4, 2021.
The Bill was introduced in the
Assembly on October 27, 2021 and
was referred to Select Committee
on the same day. The bill as
reported by the Select Committee
was taken into consideration on
21.03.2023 and passed on the same
day.

2. {The Kerala Municipality
(Amendment) Bill, 2022
(Bill No.145)

Shri. M.B. Rajesh,
Minister for Local
Self Government,

*| Rural Development

and Excise.

The Bill was published as a Gazette
Extraordinary on November 19,
2022. The Bill was introduced in
the Assembly on February 27, 2023
and was referred to Subject
Committee IX on the same day. The
Bill as reported by the Subject
Committee [X was presented on
March 17, 2023 and passed on

March 21, 2023.




4

The Kerala Panchayat Raj
(Amendment} “Bill, 2022
(Bill No.146)

Shri. M.B. Rajesh,
Minister for Local - -
Self Government,
Rural Development
and Excise.

The Bill was published as a Gazette |

Extraordinary on November ' 19,
2022. The Bill was introduced in |
the Assembly on February 27, 2023
and was referred to  Subject
Committee 1X on the same day.

The Bill as reported by the Subject |

Committee IX was presented on

March 17, 2023 and passed on |~

March 21, 2023.

The Kerala Appropriation
Bill, 2023 (Bill No.157)

Shri. K.N. Balagopal,
Minister for Finance.

The Bill was published as a Gazette ‘

Extraordinary on February 22,
2023. The Bill was introduced in}
the Assembly on February 27, 2023}
and passed on the same day

The Kerala Finance Bill,
2022
(Bill No.160)

Shri. K.N. Balagopal,
Minister for Finance.

The Bill was published as a Gazette
Extraordinary on March 17, 2023.
The Bill was introduced in the
Assembly on March 21,2023 and
passed on the same day waiving the
rules 76, 77 and 237 of Rules of
procedure and conduct of business
in Kerala Legpislative Assembly.

The Kerala Finance
{No.2) Bill, 2022
(Bill No.161)

Shri. K.N. Balagopal,
Minister for Finance.

The Bill was published as a Gazette
Extraordinary on March 17, 2023.
The Bill was introduced in the
Assembly on March 21,2023 and
passed on the same day waiving the
rules 76, 77 and 237 of Rules of
procedure and conduct of business
in Kerala Legislative Assembly.

The Kerala Appropriation
(No.2) Bill, 2023 (Bill
No.163)

Shri. K.N. Balagopal,
Minister for Finance.

The Bill was published a5 a Gazette P

Extraordinary on March 21, 20237
The Bill was introduced in the
Assembly on March 21, 2023 and
passed on the same day.

The Kerala Private Forests
(Vesting and
assignment)Bill, 2023
(Bill No.162)

Shri. A.K.Saseendran,
Minister for Forests
and wildlife.

The Bill was published as a Gazette
Extraordinary on March 18, 2023,
The Bill was introduced in the
Assembly on March 21, 2023 and
passed on the same day waiving the

rules 76, 77 and 237 of Rules of |

procedure and conduct of business
in Kerala Legislative Assembly.




.| IL BILLS PUBLISHED AFTER THE SEVENTH SESSION AND PENDING BEFORE -

THE FIFTEENTH KLA

1. | The Kerala Dairy Farmers' | Smt. J. Chinchurani, | The Bill was published as Gazette

WelfareFund Minister for Animal Extraordinary on January 21, 2023.
( Amendment) Bill, 2023 | husbandry and Zoos.
(Bill No.156)
2. | The Calicut University De R, Bindu, The Bill was published as Gazette |

(Alternate Arrangement Minister for Higher Extraordinary on February 02,
Temporarily of the Senate | Education and Social | 2023.

and Syndicate)Bill, 2023 | Justice.
(Bill No.158)

3. | The Kerala Public Service | Shri. Pinarayi Vijayan, | The Bill was published as Gazette
Commission (Additional | Chief Minister. Extraordinary on March 08, 2023.
Functions as respects
Certain Corporations and
Companies) Amendment
Bill, 2023. (Bill No.159)

A.M. BASHEER,
SECRETARY.






